RELEVANT PARTICULARS

Name of the Corporate Debtor
along with PAN & CIN/ LLP No.

Narmada Extrusions Limited
CIN: U25202MP1984PLC002532
PAN: AAACN5983C

2. | Address of the registered office Registered Address: Plot No. 71, Industrial
Area No. 1, Pithampur, Dhar-452001 (M.P.)
Branch Address: 403, Rajani Bhawan,
Indore - 452001 (M.P.)
3. | URL of website NA
4. | Details of place where majority Factory Address: Plot No. 71, Industrial Area
of fixed assets are located No. 1, Pithampur, Dhar-452001 (M.P.)
5. | Installed capacity of main Plant not in operation since 2024.
products/ services The unit is installed with a capacity of
producing Exceeding 150 million bags annually.
Based of the records available for more
details please write an email to
cirp.narmadaextrusions@gmail.com.
6. | Quantity and value of main Not in operation since 2024.
products/ services sold in last
financial year
7. | Number of employees/ workmen | Nil
8. | Further details including last Please write an email to
available financial statements cirp.narmadaextrusions@gmail.com to seek
(with schedules) of two years, further details about the Corporate Debtor.
lists of creditors are available
at URL:
9. | Eligibility for resolution applicants | Please write an email to
under section 25(2)(h) of the cirp.narmadaextrusions@gmail.com to seek
Code is available at URL: further details about the Corporate Debtor.
10.| Last date for receipt of expression | 04.06.2026
of interest
11.| Date of issue of provisional list of | 14.06.2026
prospective resolution applicants
12.] Last date for submission of 19.06.2026
objections to provisional list
13.| Date of issue of final list of 29.06.2026
prospective resolution applicants
14.| Date of issue of information 04.07.2026
memorandum, evaluation matrix
and request for resolution plans to
prospective resolution applicants
15.| Last date for submission of 03.08.2026
resolution plans
16.| Process email id to submit cirp.narmadaextrusions@gmail.com
Expression of Interest
17.| Details of the corporate debtor's | UDYAM-MP-23-0000017

registration status as MSME.

Date 09.05.2026
Place: Indore

Kuldeep Tank
Resolution Professional

For Narmada Extrusions Limited (Company under CIRP)

CIN-U25202MP1984PLC002532

IBBI Reg. No. of IP-IBBI/IPA-001/IP-P-02776/2022-2023/14255

AFA valid till 30/06/2026

Office: 202, Block-A, The One, RNT Marg., Indore 452001

9826677735/9977332329/0731-4226345
Registered Email: cakuldeeptank@gmail.com
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PATBACK BUSINESS LIMITED

CIN:LT4999DL1984PLCO1874T7
Regd. Off; 325, Plot No.3, Aggarwal Plaza, DDA Community Center,
sector-14, Rohini, New Delhi-110085 Emall: crazypricingdel@gmail.com,
Website: www.patback.in. Mobile: 9810260127

INFORMATION REGARDING 42nd ANNUAL GENERAL
MEETING AND BOOK CLOSURE DATES

Mofice is hersby given that the 42 Annual General Mesting ("AGM) of Membars of M's.
Pathack Business Limited {*Company”) will be held on Mondsy, Juns 08, 2026 al 11:00
A (13T), at registered office of the company o transact the Ordinary & Special Business
as saf out in the Nofice of the AGM. In compliance with earlier General Circular issuad by
Menisiry of Corporate Affairs ("MCAT) & SEBI Circular Mo, SEBVHOCFDACFD-PoD-
2PCIRZ02411:33 dated Oclober 03, 2024 and all olher applicable laws, rules, requlation
igsued by Ministry of Corporate Affairs, Securiies & Exchange Board of India, a3
amendad Trom firme folime,
Matice of the 42 AGM atong with Annual Report has been senl to the members to their
registerad address by couner and electronically to those members who have registared
thear &- mall address with the Depositornes/Company as on the cul-off date e May
01,2026 and completion of dispaiched on daied May 08,2026,
Further, in accordance with Regulation 36(1)(b) of SEBI Listing Regulatons, a letter
providing web-link and QR Code for accassing the Annual Repod for Financial Year 2025-
26 along with hard copy will be dispatched tothose Sharehalders whe have not registered
haeir e-mall address with their respective DP | Registrar and Transfer Agent ("RTA") of the
Compamyi.e. Mis. Skyline Financial Services Private Limited
Further, o your e-mail 14, is registered either with the Company or with the Depository,
Motice of &GM along with Aanual Report and login details will be sent on your regizterad e-
il M, I your e-mail 14, 15 not regesterad. then the below mentioned procedurs may be
Tfolowed:
1. For Shareholders who hold Shares in Physical mode:
shareholder should Jumish their -mail [d., mobile number & odher defails in Form
ISR-1 along with other relevant forms as prescribed by SEBI to the Company's
Regstrar and Transfer Agent, M's. Skyline Financial Services Private Limited at
thair offica situzted a1 D-153/4, 15T FLOOR, OKHLA INDUSTRIAL AREA PHASE-I,
NEW DELHI-110020, Indka or at theire-mail Id, 1.2, gdmini@skyimerta com
The required forms are available an the Company's website al hitos/patback m/
and on the Gompany’s RTA's website weanw sklingrta.com
2, - For Shareholders who hold Shares in Demat mode;
Shareholder should update their e-mail k. in their Demat Account as per the process
stvizad by their respective Depository Paricipant.
The .l’mr-ual Ftepu}d ahong '.l.'il?‘ the Muhce of AWM will also be made availahle onthe
al www,mssiin and wel:ls-lle uf’*JSDL Elhl.tﬂin'ﬁ v evoling.nsdl.com Fhe remote
e-voling facility shall commence on Friday, 057 Juna, 2026 from 8:00a.m. and end on
Sunday 0T June 2026 a1 5:00 p.m, The remede e-voling shall not be allowed beyond
the aforesaid date andfime,
Aperson, whose name appears in the Regrster of Members! Bensficial Owners as onihe
cut-off date (Record date), i.a.; Monday, June 01, 2026 anly shall be entiled toavall the
facility of remobe e-vobing voding atthe Meeting.
Any parson who becomes member af the Company alter dispatch of the Notice of the
Mesting and holding shares a2 of the cut-off dale may obiain the User ID and password
inter alia by sending a request al evoling@nsdl.co.in. The detailed procsdura for
obtaining Ueer ID and password is also provided in the Notice of the Meefing which is
avaiable on Company's website and NSDLU's website. If the members already registarad
with N30L for e-voting, he can use his existing User ID and passwiord for casling the vote
through remole &-voling
BOOK CLOSURE: Notice is further given that pursuant to section 81 of the Acl and the
Rites framed there under, the Registrar of Members and the Share Transfer Books of ihe
Company will remain closad fram 02.06.3028 to 08.06 2026 (both days inclusive) Tor the

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

FOR NARMADA EXTRUSIONS LIMITED
OPERATING IN THE BUSINESS OF MANUFACTURING PP WOVEN BAGS, HDPE WOVEN

SACK BAGS, JUMBO BAGS, LAMINATED BAGS, FOOD GRADE LINER BAGS,
INDUSTRIAL FABRIC AND RELATED PRODUCTS.
[Under sub-regulation (1) of regulation 364 of the Insolency and Bankrplcy Board

of lnfla {Insolvency Resolution Process for Corporate Persans

} Regulations,

2016)

| = TURL of website

DOl UCtsS Services

finaincil e

a1 AL

resplubion plans

Exprassion of Irleras]

Dﬂtl 059, IJ!JEIIE
Piace; Indore

1. [ Name of the -L.u:nrpl:nral:e Debitar
ahong with Pal & CING LLP B

| 2. | Address of the registered office

4, | Details of place where magonty
| o fivedl Essets are locatad
5, | Installed capacity of rmain

B. | Quantity and value of main
productsy Seryioes a0ld in a5t

| 2. | Eiigitbdity for resciution applicants
wner saction 265{25h) of the
| Gode is availahble al URL

'-. |'I"H!-F'55 -EI'I"IF.||| i o suEmIE

| Details of the corporate debtor's
registration status &5 MSME

RELEVANT PARTICULARS

| PAN: AAACNSESEIG

[mhoae -

THA
Factory Address: Fiol Mo, T Industrisad Area
Moo 1. Fithampur, Ohar-452001 (M.P.)
Fiant not In aperation since 2024,
The Unit & instafed with & capacty of
producing Excesdarg 150 millon bags annually
Bagad of the reconds avallable for morg

Narmada Extrusions Limited
CIM: U25202MP 1 SRAPLOCDOZERZE

Fegistered Address: Plot No. T1, industrial
Area ko, 1, Pithampur, Dhar-d 52001 (M.P)
Branch Address: 403, Rajani Bhawan,
SE2001 (M.

details plefse wille an erail 1o

| cirp.narmadaextrusions@gmall.com.
Mok i pperation since 2024,

| 7. | Number of employees/ workmen | N#

& | Further details inch -c*nglﬁﬂ:r
avaitabiy financial statemonts
{with schedules) of beo years,
ista of creditors are avallakbda

| prospective resoluition applicants
Cate of Emsie of information

| merrdrasdium, evaluation matng
and request for resolution plans to
prospectve resalution applicants

| Lt cale for submission of

[ 10| Last date for receipt of expression | 04.06.2026
| | '\. r|'|E|'EE- 1
| 11 D.-HF- of sye of provisionad list of | 14 082028
| | prospective resolution applicants
| 12| Last data for submission of 1906 2026
| olyactsnng 1o provisional 1St

[ Dot of ssure of final kst of | 20082026

04 072026

03082028

Pizase write an-emall 1o
cirp.narmadasxtrusions& gmailcom Lo seclk
further dedails about the Corporate Debtor:

| Pigase write an email to
cirp.narmadaextrustons@gmall.com to saak
furthiar -;i&-"a,-uls al]l:lul, II'|r I.'“..-:‘:-l'-e_:-:-'a,r F{.LI["H

| cirp.ramadaextruslons@gmall.com
TUDYAN-MP-Z3.0000017

Huldesp Tank
Resolution Professional
For Marmada Extrusions Limdbed (Company undar CIRP)
CIMN-U25202MPLO84PLC002532
IBE] Rag, Mo, of IP-1BEISIPA-GOL/IP-P-027 76/ 20222023/ 14255
AFA walid 1l 3006 2026
Orfece: 202, Bioth-A, The Gne, BNT Marg., Indore 452000

GHIGETTTIS,/ A0 TA32329,/0731- 4226345
Registered Email: cakuldeeptank@gmail.com

W

TATA
TATA POWER

(Corporate Contracts Depariment)

vendors for the following packages (Twa Par Bidding) in Mumbal

(A Cutline Agreement for Pre and Post monsoon works in Transmission
Division (south Circle) (Package Reference CC275B005)

Forpackage Ainterested bidders 1o submil Tender Fes and Authonzation

Letter up 1o 1500 Hrs. Monday, 18" May 2026

For detatled NIT and Tender documeants, please wisil Tender sectian on

website https:/iwww.tatapower.com. All future corrigendum’s {if any],

to the subjact tender shall be communicated on Tender section of website

hitps:/iwww.tatapower.com only,

g wo-r Fem fEfids
CONTAINER EDRPGHA‘]"IGH DF INDIA LTD.
[ I aurft fprw T
A Hav r.IiIrHII. ; 5 A
MEE Ky EOE® Buldng Yod Flo. Chibkli edl Exlile | O, MEHC O

NOTICE INVITING E- TENDER
CONCOR invites E-Tender in Singlo Packet Sysiem of tendering for the fallowing wark:-

mu

|:||| Feéarey Lndlhi- 1110050

The Tata Power Company Limited, 2nd Floor, Sahar Receiving 3ation Tendar Na. COWAee-IEPSCD-Mandidesp/E-111 200 2026-27
Sahar Aot Road, Andhen Eagt, Murnbai-4000:59 || Hame of Work Dovelapment of 753 Sgm (Apprax.} Kachcha Yand area
{Board Line: 022-57173917) CIN: L28920MM1819PLCO00SET with M-50.C1C Block Pawemant st 1C0- Mandidees Enapal)
NOTICE INVITING TENDER (NIT) Estimated Cost = o118 Lakdws {inchiding GET)
Compdelion Period 6 {5&x] months
The Tata Power Company Limited invites lenders from eligible Earnest Money Deposil ¥3,55, 145,00 (Three Lakhs Fity-Fwa Thousand Seven

Hundred Fory-Five Rupees Only)

|| Gaost of Terder Document {Hon-refundabie)

ML

|| Terder Prooessing Fee [Non-refundablo)

540 Ninclusve ol aees & duties Fmagh e-paymant|

|[ Dt & Twna of submission of Tenter [orbre) | |

Date af wale ﬂFTﬁILﬂEF[&HIh‘E} R 05 2028 {Treen 1500 hrs. | o 0 DG 3028 ap b 170 hes,}

30620096 u o 1700 hrs.

Date & Time of Opening of Tender (onling] | 04 08 2028 &t 1500 hrs,

Foefinancal eligbilty crieria, expenance wifh respact to-similar nature ol woek efc., plaase rfer ko detsllad tender |
nitice avallatde on webade waw.conconndia,ooun but the compiete lnder document can B2 dosnloaded from
| webala waen Sencderwizard com/CCIL anly, Further, Comgerdum | Addendum to this Terdee, i erg wil b=
| published onweheshe waw conconndia codn; wwa endarwizard .comiGCIL and Camiel Procurement Poral (GPFP
| ooty Wewspaper press adverisament shal notbeissued L the same.

Group General Managar [Fmpecds},
Phone Mo 011-4 1222500 |

_| STEEL STRIPS WHEELS LIMITED

CIN: L27107PB1985PLC006159
Regd. Office: Vill. Somalheri/ Lehli, P.O. Dappar, Tehsil Derabassi, Distt. S.A.S Nagar (Mohali), Punjab, 140506
Phone: +91-172-2793112, Fax: +91-172-2794834. Email: ssl_ssg@glide.net.in Website: www.sswlindia.com

Motice is hereby given that pursuant to the SEBI circular SEBI/HO/MIRSD/DOS3/CIR/P/2018/139 dated November 6,
2018 and SEBI circular SEBI/HO/MIRSD/MIRSD-PoD/P/CIR/2025/97 dated July 2, 2025, a request has been received by
the Company from "SHASHI SHARMA" R/o Flat No. 98, Ras Vihar, Mother dairy Road, |.P. Ext. Patpar Ganj, East Delhi,
Delhi 110092, to transfer the below mentioned securities held in the name(s) of the security holder(s) as detailed below, 1o
her name. These securities were claimed to have been purchased by her and could not be transferred in her favor.

Folio Name of holder Security type No. of Distinctive number
No. and registered address and face value sacurities (face value Rs, 10/-)
from to

0024540 Vinay Mehta Equity Shares of Face value | 100 (after sub- | 7186201 | 7166300

Address: N 515, Sector IX, R K Rs. 10/- each. (after sub- divisions 1000)

Puram, New Delhi-110022 division FV of Rs. 1/- each)

Paresh K Raichura Equity Shares of Face value | 150 (after sub- | 7262801 | 7262850
0034652 | Address: 70, Sunita 12th Fir, 98 Rs. 10/- each. (after sub- | divisions 1500) | 7262901 | 7262350
Cuffe Parade, Bombay- 400005 | division FV of Rs. 1/- each) 4356301 | 4356350

intimation.

Date: 08.05.2026
Place: Chandigarh

Any person who has a claim in respect of the above-mentioned securities, should lodge such claim with the Company at
its Registerad Office within 30 days from this date along with appropriate documentary evidence thereof in support of
such claim, else the Company will proceed to transfer the securities in favor of "SHASH|I SHARMA™ without any further

For Steel Strips Wheels Limited
Sdl-
Kanika Sapra, Company Secretary

urpose of 42 AGM. . - - iDEI BANK LTD
purp For Patback Business Limited e f IJ i f :‘I J\Ij TETTEEN e, Office - 0B Tawer, WiC
i : _ G- LG5 19OMHZO0AGOIBEE
Date: 06th May, 2026 pawan Kumar Mittal FORBES PRECISION TOOLS AND MACHINE PARTS LIMITED Transfor of Stressed Loan Exposure
g . g Director 1EI|H'I.'IHT-I1~'BIES:I CIN : L2S256MHA22PLC 9649 OB Bank Limiled (Bank) l"IIi.'".f'III"\. l Teansler '.||r.=.5I:|:'.-.r'|: Loan Expoiungs ol
Place: New Deln ‘ Registorod ofico: Forbes’ Bsing, Charanit Ro Marg, For, Mumibl 400 01, e
Tel H?.l.'l.?.! 69138300 Webshte - www lorhesprecision.co.n whers is®, "as s what is®, *“whatever there 5° and “without recourse” basis,
Email : investon relations @forbesprecision.co in Bank |s proposing to undertake Bidding Process on all ash basis to solich
binding bids in the torm of arevecable eiters from eBgibds permitted entities in
C C L P R 0 D U C T S ( I N D I A) LI M IT E D EXTRACT OF AUDITED FIHMCW’:‘ HH.ER%t:ILE Fz%: uTHE QUARTER AND YEAR ENDED s e g o s P 1 1 o
. relevar applicafile Lyws
- > - . ¥ e ra “I ch . 527 2% 3 ¥ HH i Lakha) Fout details s e Wil Fank's websie wenwidbibank. i, Click en Quick links=
INTINENTAL Registered Office : Duggirala, Guntur District, Andhra Pradesn - 522 330. Ouaiier ended Year ended | Year enced Motices & Tenders. For further detalls, you may coatact atl email-
CHFFEE ; tia . ' '
' =LA HAEI 405 S Particulars WO | I8 | STOONes | STOLHOE | IR | |1 Crat : -
e Bank reserves the right not 1o go ahead with the proposed tramsfer 2 any
Extract of Audited Consolidated Flnanl::lai Hesults far I|'I-E Qua rter & Fmanmal Year Ended 31.03.2026 [Unaudited)] (Unsudited) | (Unsudted) | {Audited) § (Aucbodf) | | stage without assigning any reason. Bank reserves the right tn.accept or rejed]
(¥ in Lakhs) Total income from operations 7,238 6,509 6758] 28474| 23704 :I“-*:"““'; » G;::;'rl;;ﬂgl d
o L BRI TS
Consolidated Net Profil / (Loss) for the penod (before Tax, Date- 049,05 HIJ6 NPA Management Group
Quarter Quarter | Quarter | Year Year Exceptional and / or Exiraordmary ilems) 1533 BO4 1,438 3,950 4,085
Particulars ended | ended | ended | ended = ended MNet Profd / (Loss) lor the penod belore Lax
31032026 | 31122025 | 31.03.2025 | 31.052026  31.03.2025 (after Exceptional and / or Extraordinary items) 1,533 804 1,438 3,950 4,068 IDBI BANK LTD
Audited | Unaudited | Audited | Audited  Audited Net Profit / (Loss) for the period after tax [ﬁ' IDBI BANK Ef.fﬂ'éiﬁl"ﬂ.ﬂfi:fmmm
| Total Revenus from Operations 1,2244438 (10505646 | B3,584.76 | 44573734  3,10,574.99 (after Exceptional and / or Extraordinary items) 1,108 569 912 2877 2,875 CIN- LES180MH2004G0H 144238
| Net Profit (before Tax, Exceptional and/or Extraordinary items) 1231413 | 11,82747 | 1058820 | 46.080.82 | 35225.33 ﬁngﬂnﬂﬂmﬁﬁlﬁbﬁrmﬁ;m Transfer of Stressed Loan Exposure
s [ | DB Bank Ltd (Bank) inteneds to Transer the Stressed Loan Exposure of Sree
| Net Frofit before tax [ETtH E:IZEEFltIEIHHJ &l‘llj_"nr EIthIJFdII'IEF!p' ItEI'I'IEII 231 4_1':' ! IEEETi?- ! -“:I?EEEE ! 4E'£|EEIEE | 3_5%25_353 3 {after tax) and Other Comprehensive Income Marayana Textiles Frivate. Limited to the eligshle permitted entities/ARCS
h.lut Profit after tax Lahar Exceptional and/or Emnrdlraw items ) 11,453.23 10,026.78 10,186.84 38,810.60 31,033.65 (after tax)] 1.037 570 929 2813 2 g49 [Transferees] an “ay is where is”, "as is what is”, “whatever there is" and
i ' 1 d ' “with " hasis. Bank is proposi e Bicldi
Total Comprehensive Income [Gomprising Profit after tax and Paid up Equity Share Capital 5159 5159 5 159 5,159 5 {50 m'f';!:e;":;."';ﬁ'i;i. n:;:: m;:']hc'ﬁ Eﬂiﬂpﬁf "',’ :quﬁfn E}-:'fr':w'm'ﬂg
{]thcr Gnmpruhﬁnswn |I'If_H,'.IITIE' Iaftrr ’raﬂ] 19.688.31 0.179.36 10,639.28 47 SGR.B7 31,097 94 (Face value of Rs.10/- each) oiffers feam Trarsfeneeish i accordance with 1he requdatory quidelimes issised
L il O R Lol bt B MOl O Mot Wt R s b ot ool et aelbied
Pald up Equity Share Capital ( 22/ Per Equity Sharg) 267056 | 266334 | 266353 267056 267056 Other equity (excluding Revaluation Reserve) 11,699 HAB5| | £l ety please visit Bank's mebsite. wrvwidbi Bankiin. Elidk on Ghick
Aeserves iexcludlnq Revaluation Reserve as shown in the Basic & Diluted finks== Mokices & Tenders, For further detaifs, wou may contact a4 emai-
= i assignmentiidhl.co.in:
LElibaru:El aheat) - > | 231.784.82 | 1.94,052.21 Eaming per equity share (of Rs. 10/~ each) 2.14 1.08 1.77 5.58 557 iy i e “w'__iﬁhm“[_lw“llm T
| Earnings Per Share (of T2/ each) (Mot Annualised): {Quarter figures not annuahsed) stagge without assigning any reason. Bank reseryes the right o accept or reject
| a) Basis R 60 753 7 65 2915 23,31 Noles: 1 The above Is an extract of the delalled format of Audiled Financial Resulls for te year as well as| | ™™ Geiiptal Masogss
I;,] Diluted § 59 78D 764 2910 | 54 06 quarter ended March 31, 2026 fiied with BSE Limiled under Reguilation 33 of the Securibes and Place- Mumbai Corparate Office
Exchange Board of India (Listing Obligations and Disclosure Reguirements) Regulations, 2015 Date- 09.05.2026 KPA Managemsnt Group

1) The above Financial results as recommended by the Audit Committee were considered and approved by the Board of Directors at

their mesting held on May 07, 2026.

E'l ey data relating to standalone financial results of CUL Products (India) Limited is as under :

Quarter
. endad
Particulars 31.03.2026
~ Audited
| Total Revenue from cnperahnns Hlﬂ. Lak:hs.] 25,776.60
| Profit before tax (Tin Lakhs) 1120062 |
| F'rLirl a'ier ki {Tin Lakhs) 10,731.35
1 Total comprehansive income after tax {Tin Lakhs) 10.707.67 |

Quartar Cuarter
| ended | anded
_ 31.12.2025 _ 31 03, I‘I]IE
. Unaudited . Audited
ho 420 43 44 7B9.08
481145 | 2874.85
3,624 .90 & 015,49
362490 | 296666 |

Year
ended

| 31.03.2026

Audited

| 2.21.605.13
| 3431207 |
2B718.88
28.695.20

Year
ended

31.03.2025
Audited
1,71,798.71
13,045.32
g 229 67

918114

The full formal of the quarierly Financial Resuils are avaiable on the websie of BSE Limisd al

www bseindia com and Company's websile al www forbesprecision.co in

2 The Audiled Financial Resulls for the quarier and year ended March 31, 2026 have been reviewed
and recommended by the Augdil Commitiee and approved by the Board of Directors al thew

respechive me&tmgs held on May 07, 2026.

Mumbai,
May 07, 2026

For Forees Preosion Tools and Machene Pars Lemsied

S We therefore recommend that readers make

Mahesh Tahilyani necessary inquiries before sending any monies or

D : entering into any agreements with advertisers or

Managing otherwise acting on an advertisement in any manner
DiN- 01423084 whatsoever.

"IMPORTANT"

Whilst care is taken prior to acceptance of advertising
copy, it is not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publications.

Note : The above is an exlract of the detailed format of Quarterly Financial Results filed with the Stock Exchange under Regulation 33 of
the SEBI (Listing Obfigations and Disclosure Requirements) Regulations, 2015. The full format of the Financial Results are

available on company’s websile al www.cclproducis.com and the stock exchanges™ websites, www.nseindia.com and
wurw bseindia,com = JSW INFRASTRUCTURE LIMITED
CIN : L45200MH2006PLC 161268
By and on behalt of the Board Registered Office : J5W Centre, BKC, Bandra (East), Mumbai-400051
Sd/- Phone:022-4286 1000, Fax:022-4286 3000, Email : irinfra@jsw.in,
Place: Hyderabad Challa Rajendra Prasad Website : hitps:/fwww.jsw.in/infrastructure
Date : 07-05-2026 Executive Chairman
Extract of Standalone Financial Results for the quarter and year ended 31 March 2026 % In crore
Guarter Ended Year Ended
Particulars 11 March, 31 December, | 31 March, 31 March, 31 March,
2026 20285 His 2026 2025
NVENTURE Tolal Income frarn Oparaions TRE 551 | 108 A0 51043
e — Wet Prodit| [Loss) for the panodiyear (before Tax, Exceptional items) (2837 a5.04 3.1 17825 43604
GROWTH & SECURITIESLTD, MNat Profil | (Loss) for the periodiyear before tax [afler Excaplional eeres) {48 63} 54.25 83,11 176.51 496.04
Registered Office : 201, Vira) Tower, W.E .Highway, Andheri(E), Mumbai- 400069, Maharashtra, India et Profit  (Loss) for the period!year after tax [afier Excaptional items) {5662} 32.27 Bd.B5 16760 .l
Tel.: +91 22 39548500 / 407515151 FAX: +91 22 40751535 / 39548600 Email: info@inventuregrowth.com Tolal Compsenanhve Incame o ihe periodiysse {Comprtsing Proft (1oss) for
fhe penndiyesrs {afer tax] and Other Comprahensive Income (after faxj] 96,29 2227 B02 167,63 .25
EXTRACT OF STANDALONE AND CONSOLIDATED UNAUDITED Paid ug Equily Share Capial as on 417.04 41686 41470 A17.04 f1e70
FINANCIAL RESULTS FOR THE QUARTER AND YEAR ENDED MARCH 31, 2026 _Reserves [encluding hevaluabon Reserve) as on 47713 450630 | 472950 4,.7or 13 41298
' (Amount in lakhsj et worlh as on 517388 5222 98 5,144 .24 517389 5,144 34
Earnings Fer Share (of ¥ 2+ each) nod annualised
SN L Basic (T o1y | 018 0.1 0Bt 1,88
Quarter Ended | Year Ended Quarter Ended Year Ended pa - 1mf i e s 22
S, Farticulars 31.03.2026 31.03.2025 31.03.2026 31.03.2025 | 30.03.2026 31.03.2025 | 31.03.2026 31.03.2025 e - S T P PR et
No. {Audited) | (Audited) | (Audited) | (Audited) | (Audited) | (Audited) | (Audited) | (Audited) AR IR A e o o i o
1 | Total Income B58.16 914.04 | 3.451.49| 428076 1,078.96| 180472 5101.34| 624054 Extract of Consolidated Financial Results for the quarter and year ended 31 March 2026 P
2 | Mat F'mﬂr.f{Lnss? for tll'sa panod {before Tax, Exceptional ey R 3
3 | Net Profiti{Loss) for the perod before Tax (after 2026 2025 W25 2026 2025
Exceptional andfor Extracrdinary items) (309.93) (S00.01) a8.70 178.18 (7E3.64) (143.13) 458.68 613.88 Todgl Income fram Operations 1,522 1,340,668 1,263.18 536144 447614
4 | Net Profiti{Loss) for the period after Tax (aftar Ml Profil | (Loss) for the period'yvear (bafore Tax, Excaplicnal llams) 570,31 446,41 5B1.35 1,852 57 1,802.84
Excaptional andfor Extracrdinary items) {(145.47) (436.13) 153.63 15,12 (533.80)% 1228.62) 3B84.65 203.96 Mt Profit | (Loss) for the periodivear before tax (after Exceptional dems) 407 B2 43047 5Bt A% 187284 f B2 84
5 [ Total Comprehensive Incomea for the period [Comprising o Prodit | (Loss) fﬂr fhe paricdiyear afler tax (aftar Excaplional berms) 42367 364 .85 515,58 154680 152148
Profit(Loss) for the period (after tax) and Other Tolsd Eump‘ehe15~= Income for he penodiyvesr [Compnising Profit [ {Loss) for
Comprehensive incoma (after tax)] (141.56) {436.96) 166.77 1.28 {635.50) {258.39) 32204 215.55 the periodiyear (afler tax) and Othes Comprahensive Income (aftar tax)] 315,83 334,14 4569 1,345.50 142972
6 | Equity Share Capital 10,500.00 | 10.500.00 | 10.500.00 | 10,500.00 | 10.500.00 | 10,500.00 | 10,500.00 | 10,500.00 Faig g Equity share Capdal as.on 417.04 41656 414.70 £17.04 414.70
7 | Reserves (excluding Revaluation Reserve) as shown in Reservas [exchding Revaliation Resara) as on 10,460 46 1014265 | 928240 10,460 44 8.282.20
the Audited Balance Sheet of the previous year 11.995.34 | 11,828.62 17.080.46 | 16,7567.43 et ‘_‘“"“;‘5 om__ _ 10,508,680 19181 | 937020 | 10.500.80 832820
8 | Earnings Per Share (of Rs. 1/- aach) - Not Annualised EE'”_"'”QEI Per Shara (of T 2- each) not annualised , - . 2
1, Basic (0.014) |  (0.045) 0,015 0.002 (0.051)|  (0.024) 0.037 0.021 Bl {F) 201 :-“ 248 ;-*’2 .27
| ] i n e -
2. Diluted (0.014) | (0.045) 0.015 0.002| (0.051)|  (0.024) 0.050 0.021 2L & Iz £ 28 5.
Hict Securties Premum as on 278463 | ZTB4B} | 27B4E 278483 2,784 83
e
- ; : - i g ; Mote: The above i an exiract of detalled format of guartesty and vear ended Financial Results fled with Stock Exchanges under reguiation 33 of the SEBI
1. Tha ab tract of the detailed f L of riert lts filed with Stock Exch dar Regulation 33 of the SEBI (List d Other Discl
5 E. L e kA Sl s. o _WI S an.gas ] aguallnn T {Listing =n &r. I%E b [Lisfing Obligations and Disdosure Reguirements) Reguéations, 2045, The Fullformat of quarierly and year ended Financial Resulis are available on the Stock
Requirement) Regulation, 2015. The full format of the Quarterly Financial Results are available on the websites of the Stock Exchanges (www.bseindia.com | Exchange Wehsitas (yww,bseindia,com & waw nsesindis,com) and Company's Wehste https: e jsw ninfrastnucturs
wwiwv. nseindia.com | and the Company's Website, www.inventuregrowth.com,
On Behalf of the Board of Directors
Inventure Growth & Securities Limited For and on behalf of the Board of Directors
Sd/- Sd/-
Kanji B. Rita RINKESH ROY
Date : 07.05.2026 DIN - 00727470 Date : May 08, 2026 Jt Managing Director & CEO
Place : Mumbai Managing Director Place : Mumbai DIN : 07404080
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